Title: Regarding heavy damage of crops and others due to hailstorm in Rajasthan.

MR. SPEAKER: | have also received notices on this important matter from hon. Members Shri Ram Singh Kaswan, Shri Bhanwar
Singh Dangawas, Shri Raghuveer Singh Koshal and Dr. Karan Singh Yadav on the same issue in Rajasthan. You may please
associate with this problem.
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MR. SPEAKER: | am going to say that the Government should respond to this.
...(Interruptions)
MR. SPEAKER: If | receive such cooperation, then where should | get time?
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MR. SPEAKER: Dr. Karan Singh Yadav.
...(Interruptions)
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MR. SPEAKER: Mr. Dhindsa, please. | do not know why you are standing every time.
...(Interruptions)

MR. SPEAKER: No notice has been given by you, and suddenly you are standing up.
...(Interruptions)
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SHRI SUKHBIR SINGH BADAL (FARIDKOT): We have given a notice...(Interruptions)

MR. SPEAKER: This is very unfortunate. | am trying to give you full opportunity. But
let me know what your notice is.

...(Interruptions)

SHRI SUKHBIR SINGH BADAL (FARIDKOT): There is no democracy in
Punjab...(Interruptions)

MR. SPEAKER: | would have made a comment on the Government to look into this
matter but you did not permit me.

...(Interruptions)
MR. SPEAKER: Now, suddenly you are standing up without any notice!
...(Interruptions)
SHRI SUKHBIR SINGH BADAL : Sir, ours is a very important issue...(Interruptions)
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MR. SPEAKER: Do not pressurize me. | will not surrender to pressure. Cooperate
with me, | would give you full opportunity.

Mr. Dhindsa you are a senior Member. You have also been a Minister.



...(Interruptions)

MR. SPEAKER: It is very unfortunate. | will not allow you Mr. Kriplani. Other hon.
Members have also given notices. There are 49 notices of matters of urgent public
importance with me. | have got your notice. Your deputy leader is asking me to give
opportunity to him. This is not the way to cooperate with the Chair. | am trying to give
everybody an opportunity.

You are saying that some workers have come to protest. They are entitled to protest.
But is it the way to shout in the midst of the discussion without a notice? | would have
respected your sentiments had you followed the simple procedure.

Shri Dhindsa, you may start and you have to complete within two minutes.
SHRI SUKHDEV SINGH DHINDSA : Thank you very much, Sir.

MR. SPEAKER: Please cooperate. | am earnestly appealing to everybody for
cooperation. You are all showing temper to me.



